HAFT AT AT, FHiorshrar &= & &1 H7 757
o CONSTITUTION OF ITAT KOLKATA ZONE
: (17/08/2026 TO 20/08/2026)
grefae/ wiffs/ smaret arerm &
In Hybrid/Physical/Virtual Mode
[Fi 21/08/2026 (s7aTe) o, WA, FAfE, £, AraEs)

[21/08/2026 (Friday) M.A., S.A., Clubbing, E.H. Applications]

Bench

=
Constitution

T Ty
Court Room

Guwahati

Shri George Mathan, |JM
&
Shri Laxmi Prasad Sahu, AM
[ At10.30 AM. |

_  Kolkata
. Old Appeal
I Cases

Shri George Mathan, JM
&

Shri Laxmi Prasad Sahu, AM

[ Only on 1%/08/2026 (Wednesday) after “Guwahati” Bench |

Shri George Mathan, JM
&
Shri Rakesh Mishra, AM
| After "Guwahati” Bench |

Cuttack

Shri George Mathan, M
&
Shri Rakesh Mishra, AM
[ After "A” Bench |

Shri Rajesh Kumar, AM
&
Shri Pradip Kumar Choubey, AM
[ At10.30 AM. |

Shri Rajesh Kumar, AM
&
Shri Pradip Kumar Choubey, AM
| After “B” Bench |

Shri Rajesh Kumar, AM
&
Shri Pradip Kumar Choubey, AM
| After “C" Bench ]

SMC

Shri Yogesh Kumar US, JM
&
Shri G. Gurusamy, AM
[ At10.30 AM. ]

: Patna

Shri Yogesh Kumar US, |]M
&
Shri G. Gurusamy, AM
| After “SMC” Bench |

Note: 1. “Kolkata Old Appeals” Bench will function only on 19/08/2026 (Wed




INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF A BENCH FOR 17-AUGUST-2026 (MONDAY)

BEFORE HON'BLE GEORGE MATHAN, JUDICIAL MEMBER
AND HON'BLE RAKESH MISHRA, ACCOUNTANT MEMBER

IN COURT ROOM 2

GOOGLE MEETING ID: RON-RRQO-ANT
Srl | Appeal Number T:: Assessee Name Remarks
1 2353;;3.;14:125 2018-2018 | [A] ASIF IQBAL |
; TTA 0172016 | /A] BANGLA READYMADE GARMENTS MFG. & TRADERS
2686/KOL/2025 WELFARE ASSOCIATION

3 s J,g"_mzﬁ 2017-2018 | [A] AFTAB HOSSAIN LASKAR 4'
4| 333 ffu‘:‘_ﬂm 2017-2018 | [A] DANGO & DIENENTHAL INDIA PVT. LTD. 1
5 |ITA 468/KOL/2026| 2016-2017 | [A] DANGO & DIENENTHAL INDIA PVT, LTD. -!
] - IKIEJEDZS 2014-2015 | [A] ANIL KUMAR PODDAR |
7| oo ozs | 2041-2012 | [A] DILIP KUMAR NAHATA |
8| 25 f:-l{ETJEDZE 2017-2018 | [A] DILIP KUMAR NAHATA

9| so5 .FIZETJMZG 2025-2026 | [A] BHUWALKA JANAKALYAN TRUST |
T ﬂgirzuzs 2017-2018 | [A] ASGHAR ALI

1| o1 IKIE.,.I'EZE 2016-17 | [A] ANIRBAN ASIM KUNDU

-1 [ ,f:g?.fzuzs 2026-27 | [A] ANDAMAN SUNNI MUSLIM JAMAETH |
13 ngl‘_ﬂmﬁ 2008-09 |[D] CESC LIMITED ;
14 zmﬂgf.fzma 2017-2018 | [A] AURELIA HOUSING COPERATIVE SOCIETY LTD. r
15 nmmﬁpms 2018-2019 | [A] FROSTEES INDIA PVT. LTD. J
16 IEZGfIiBT-f!DIB 2016-2017 | [A] CLAYHILL CAPITAL PVT. LTD. ‘
4 ) frlf.tl;tflﬂlﬁ 2012-2013 | [A] EUROIND MANAGEMENT CONSULTANTS PV, LTD. ]
18 HlmltTUTJZEZﬁ 2018-2019 | [A] M/S. DOREMAN DISTRIBUTORS PVT. LTD. :
19| 20 fgtzmﬁ 2012-2013 | [A] ABHISHEK MANO KUMAR JAYASWAL

DMWMI

14-Aug-2025)




INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF A BENCH FOR 18-AUGUST-2026 (TUESDAY)

BEFORE HON'BLE GEORGE MATHAN, JUDICIAL MEMBER
AND HON'BLE RAKESH MISHRA, ACCOUNTANT MEMBER

IN COURT ROOM 2

GOOGLE MEETING ID: RON-RRQO-ANT

Assmt.

Srl | Appeal Number Yiae Assessee Name Remarks
1 %Eéﬁ%gzs 2010-2011 | [A] AMIT TRADE CENTRE PVT, LTD.
2| oo iozs | 201112 | [A] AMIT TRADE CENTRE PVT. LTD.
3| 1o43/K0L/2025 | 2018-2019 | [A] BANI PRASAD DEY EDUCATIONAL TRUST
| .."EC-LEDEE 2013-14 | [A] DINESH KUMAR DAS
i s ‘,gﬁmﬁ 202223 |[D] CTC (INDIA )PVT LTD
6 | 3001 ;rﬁﬂﬂza 2015-2016 | [A] BIIAY KUMAR AGARWAL
7 | s ﬂgtflﬂﬁ 2018-2019 | [A] DAYAL COMMERCIAL CO. PRIVATE LIMITED
8 | 3046/K00/2025 | 20212022  [A] DAYAL COMMERCIAL CO. PRIVATE LIMITED
9 | 3047 IgLEﬂZE 2022-2023 | [A] DAYAL COMMERCIAL CO. PRIVATE LIMITED
10 | ITA 494/KOL/2026( 2019-2020 | [A] DALMIA INDUSTRIAL DEVELOPMENT LIMITED
11 | ITA 496/KOL/2026 2020-2021 | [A] BHARAT ROADWAYS
12 |ITA 501/KOL/2026| 2015-16 |[D] ASHIKA STOCK SERVICES LIMITED
| [ fgtﬂﬂlﬁ 2017-2018 | [A] BASANTI MATA AGRI PRODUCT PRIVATE LIMITED
4| a0 ‘,g“umﬁ 2015-16 | [A] COCETRA MERCHANTS PRIVATE LIMITED
15| 2p40/K0u/2026 | 201516 | [A] COCETRA MERCHANTS PRIVATE LIMITED
7 IKIELE{JEE - | [A] BHOOMI SELFHELP FOUNDATION
7| 5 wfuthﬁ - | [A] BHOOMI SELFHELP FOUNDATION

WAk~

Deputy Registrar
14-Aug-2026




ME TAX A

CAUSE LIST OF A BENCH FOR 19-AUGUST-2026 (WEDNESDAY)

BEFORE HON'BLE GEORGE MATHAN, JUDICIAL MEMBER
AND HON'BLE RAKESH MISHRA, ACCOUNTANT MEMBER

GOOGLE MEETING ID: RON-RRQO-ANT

IN COURT ROOM 2

14—Aug-2ﬂ

Sri| Appeal Number | AS°™t: Assessee Name Remarks
1 auﬂéﬁjzﬁzs 2013-2014 | [A] DILIGENT ROAD CARRIERS LIMITED
2 a’ég:.flﬂlﬁ 2014-2015 | [A] DELIGENT ROAD CARRIERS LIMITED
7 ;gtf:ms 2017-2018 | [A] BDAY KUMAR AGARWAL
. ,ngtfzuzs 2018-19 | [D] AMAR NATH MISHRA
) ;rﬁ;zms 2017-18 | [A] AROHAN FINANCIAL SERVICES LIMITED
6l s ;[g_;zuzs 2014-15 | [A] AROHAN FINANCIAL SERVICES LIMITED
7 | 2609/K00/2025 | 2017-18 | [A] DHRUV VINIMAY PRIVATE LIMITED
il . ﬂgtfzms 2017-2018 | [A] AMARIIT BANTHIA
) [ ﬂgﬂnﬁ 2020-2021 | [A] BISWAJIT DAS
10 | ITA 449/KOL/2026| 2011-2012 | [A] ANJENAYA IRON & STEEL PVT. LTD.
11 |ITA 546/KOL/2026| 201617 |[D] BLUE LIGHT VILLA PRIVATE LIMITED
12 |ITA 547/KOL/2026| 2023-24 |[D] AUSTIN PLYWOOD AND VENEER
13 |ITA 560/KOL/2026| 2011-2012 | [A] AMRITLAXMI DISTRIBUTOR PVT. LTD.
14 [ITA 561/KOL/2026| 2011-2012 | [A] AMRITLAXMI DISTRIBUTOR PVT. LTD.
15| e J,g‘bzm 2023-2024 | [A] ANIL KUMAAR PAIK
16 1513;%7.;2:125 2018-2019 | [A] DIAMOND DEALTRADE LIMITED
|
Deputy Registra




INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF A BENCH FOR 20-AUGUST-2026 (THURSDAY)

BEFORE HON'BLE GEORGE MATHAN, JUDICIAL MEMBER
AND HON'BLE RAKESH MISHRA, ACCOUNTANT MEMBER

GOOGLE MEETING ID: RON-RRQO-ANT

IN COURT ROOM 2

Appeal Number

Assmt.
Year

Assessee Name

ITA
1569/K0L/2019

2011-12

[A] M/S ANIL KUMAR PAIK

ITA B&/KOL/2024

2010-11

[A] UTTARBANGA KSHETRIYA GRAMIN BANK

ITA B7/KOL/2024

2012-13

[A] UTTARBANGA KSHETRIYA GRAMIN BANK

ITA 183/KOL/2024

2011-12

[A] UTTARBAMNGA KSHETRIYA GRAMIN BANK

ITA 184/K0L/2024

2013-14

[A] UTTARBANGA KSHETRIYA GRAMIN BANK |

ITA 185/K0L/2024

2015-16

[A] UTTARBANGA KSHETRIYA GRAMIN BANK

ITA 305/KOL/2024

2012

[D] ABHISHEK TIE UP PRIVATE LIMITED

ITA 502/KOL/2025

2013-2014

[A] APANA FINVEST PVT. LTD.

ITA 966/K0OL/2025

2011-12

[D] DILIP KUNDU

ITA
1375/KOL/2025

2013-2014

[A] DRILLSOL INFRAPROJECTS PVT, LTD, (FORMERLY
ASSOCIATED INFRAPRQIJECTS PVT. LTD,,)

IT(SS)A
23/K0L/2026

2015-16

[D] E-SPECTRUM TRAEXIM PRIVATE LIMITED

12

ITA 674/K0L/2026

2016-17

[D] ARPITA AMEET PATHAK

ITA 676/KOL/2026

2026-27

[A] AL-FALAH EDUCATION AND WELFARE TRUST

14

ITA 678/K0L/2026

2018-2019

[A] DURGAPUR INSTITUTE OF ADVANCED TECHNOLOGY AND
IMANAGEMENT

15

ITA 679/KOL/2026

2019-2020

[A] DURGAPUR INSTITUTE OF ADVANCED TECHNOLOGY AND
[MANAGEMENT

16

[TA 687/KOL/2026

2013-2014

[A] M/S. AGR AUTOMOBILES PVT. LTD.

17

ITA 690/KOL/2026

2019-2020

[A] ARROWLINK VINTRADE PVT. LTD.

18

ITA
1008/KOL/2026

2019-2020

[A] BARNALT MOULIK LEGAL HEIR OF LATE DEBASISH MOULIK

19

ITA
1136/K0L/2026

2015-2016

[A] BARUN KUMAR BASU

Deputy Registrar,
14-Aug-2026|




INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF B BENCH FOR 17-AUGUST-2026 (MONDAY)

BEFORE HON'BLE RAJESH KUMAR, ACCOUNTANT MEMBER
AND HON'BLE PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER

IN COURT ROOM 3

GOOGLE MEETING ID- XRE-HVRQ-HEH

Srl | Appeal Number ‘::::,t Assessee Name Remarks

3 || quan J,gumﬁ 2022-2023 | [A] KAPOOR CHAND GUPTA

2 uﬁﬁg‘ma 2010-2011 | [A] MPS GREENERY DEVELOPERS LTD.

3| ., &‘éﬁ;ﬂﬁ 2010-2011 | [D] M/S MPS GREENERY DEVELOPERS LTD. |
1 f&ms 2017-18 | [D] LASER POWER & INFRA PRIVATE LIMITED '
7] f&ms 2018-19 | [D] LASER POWER & INFRA PRIVATE LIMITED

6 E?BHIELT_,I’!DZE 201920 | [D] LASER POWER & INFRA PRIVATE LIMITED

7| s ﬁim.flﬂl o | 202021 |[D] LASER POWER & INFRA PRIVATE LIMITED

8 | 04 f&m »s | 202122 |[D] LASER POWER & INFRA PRIVATE LIMITED

1) [ jan2s | 202223 | D] LASER POWER & INFRA PRIVATE LIMITED

) e,gtms 201920 |[D] LASER POWER & INFRA PRIVATE LIMITED |
11 | €O 24/Kk0L/2026 | 201718 |[A] LASER POWER AND INFRA PRIVATE LIMITED _1
12 | €O 25/k0L/2026 | 2018-19 |[A] LASER POWER AND INFRA PRIVATE LIMITED E
13 | CO 26/k0L/2026 | 2013-20 |[A] LASER POWER AND INFRA PRIVATE LIMITED

14 | CO27/K0L/2026 | 2020-21 |[A] LASER POWER AND INFRA PRIVATE LIMITED

15 | co z8/koL/2026 | 202122 |[A] LASER POWER AND INFRA PRIVATE LIMITED

16 | CO 29/k0L/2026 | 2022-23 |[A] LASER POWER AND INFRA PRIVATE LIMITED

17 |ITA 723/KOL/2026| 2020-2021 | [A] LALCHAND LAXMINARAYAN CHARITABLE TRUST

18 |ITA 728/KOL/2026| 2016-2017 | [A] JAGRITT INVESTMENT PVT. LTD. :
19 |ITA 729/KOL/2026| 2014-2015 | [A] INTIMATE MARKETING PVT. LTD. = gl
20 |ITA 736/KOL/2026 | 2015-2016 | [A] KANUPRIYA COMMERCIAL PVT. LTD. L !
2 [ ;!ETﬂtzﬂzﬁ 2016-17 | [D] KESORAM INDUSTRIES LIMITED :. - |
201 s !EL!HZE 2022-2023 | [A] SHREE KHARAGPUR GUIARATI SAMAJ | |
23|, mz;xrgimzs 2013-2014 | [A] KANPUR PROPERTIES & FINANCE (P) LTD., ]

i




CAUSE LIST OF B BENCH FOR 17-AUGUST-2026 (MONDAY)
BEFORE HON'BLE RAJESH KUMAR, ACCOUNTANT MEMBER

AND HON'BLE PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER

IN COURT ROOM 3

GOOGLE MEETING ID- XRE-HVRQ-HEH
Srl | Appeal Number ‘f::'::‘ Assessee Name Remarks
ITA
24 2085/KOL/2026 2015-2016 | [A] M/S. GOUTAM CHOWDHURY
ITA
25 2098/KOL/2026 2013-2014 | [A] KUSH TRADING & COMMERCE PRIVATE LIMITED
ITA
26 2104/KOL/2026 2015-2016 | [A] GADEN PHELGAY LING CHARITABLE TRUST
ITA
27 2105/KOL/2026 2020-2021 | [A] GADEN PHELGAY LING CHARITABLE TRUST
ITA
28| 506 /KOL/2026 2016-17 |[A] GOODWILL TRANSPORT PRIVATE LIMITED !
ITA |
29 2206/KOL/2026 2013-2014 | [A] KKS SHARE BROKERS LIMITED l
ITA |
30 2214/KOL/2026 2015-16 |[[A] LILU GULRAJANI |
31 ITA 2016-2017 [A] HI-TECH CIVIL INFRASTRUCTURE PVT, LTD. (FORMERLY
2215/K0L/2026 [HIGHTETURN DEALER PVT. LTD.)
32 ITA 2016-2017 [A] HI-TECH CIVIL INFRASTRUCTURE PVT, LTD. (FORMERLY
2216/KOL/2026 HIGHTETURN DEALER PVT. LTD.)
ITA
33 2232/K0L/2026 2022-2023 | [A] MJS. HAZI MIR ABUL FAYZE TRUST

\wal,

Deputy Registrar

14-Aug-2035




INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF B BENCH FOR 18-AUGUST-2026 (TUESDAY)

BEFORE HON'BLE RAJESH KUMAR, ACCOUNTANT MEMBER
AND HON'BLE PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER

IN COURT ROOM 3
GOOGLE MEETING ID- XRE-HVRQ-HEH
Srl | Appeal Number “:::':‘ Assesses Name Remarks
t | 303 ;gﬁ /2024 | 2012-2013 | [A] JOYGURU COMMOTRADE VT, LTD.
2 | JagyKoL/2024 | 2018 |[D) IMAX INFRASTRUCTURE PRIVATE LIMITED
3| 1200 fﬁnms 2018-19 | [D] GOUTAM PAL
4 | CO B4/KOL/2025 |2018-2019 | [A] GOUTAM PAL
5 | yes J,gtzm 2017-18 | [A] GEET FATEHPURIA
6 2424;123?.;2&25 2012-2013 | [A] L.N. FIELDS PRIVATE LIMITED
= ,H'I{g:ﬂﬂﬁ 201617 | [A] ISHAAN SAREE PRIVATE LIMITED
8| 3p08 ﬂﬁuws 2008-09 | [A] GURU KIRPA FINVEST LIMITED
f o ;lﬁfzuzs 201213 | [A] GANESH COMPLEX PRIVATE LIMITED
10| Lgg, ,rlgntrznm 2013-14 | [D] KRISHAN MURARI NAITA
T I HEEJTJZDZS 2014-15 |[D] KRISHAN MURARI NATTA
12| =i ;E:T_;zﬂﬁ 2019-2020 | [A] K N C AGRO LIMITED
13 msnl:-éi!mzs 202122 |[D] M/S LARICA ESTATES LTD
14 [ITA 737/K01/2026 2018-2019 | 18] JANBAD COLLIERY EMPLOYEES COOPERATIVE CREDIT
15 [ITA 739/K0L/2026| 2014-2015 | [A] JAINCO TRANSMISSION LIMITED
16 [ITA 760/K0L/2026 2022-2023 | [A] GOUTAM MISHRA
17 [ITA 767/K0L/2026 2017-2018 | [A] BUDGE BUDGE NANGI COOPERATIVE BANK LIMITED |
18 |ITA 780/KOL/2026|2017-2018 | [A] KANIKA DEY DHAR E
19 |ITA 801/KOL/2026/ 2017-2018 | [A] JKS MERCHANTS LLP 1
2| 500 ﬂgtfmz& 2014-2015 | [A] JOHIRUL ISLAM

Deputy Registra
14-Aug-202




INCOME TAX APFELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF B BENCH FOR 19-AUGUST-2026 (WEDNESDAY)

BEFORE HON'BLE RAJESH KUMAR, ACCOUNTANT MEMBER
AND HON'BLE PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER

IN COURT ROOM 3

GOOGLE MEETING ID- XRE-HVRQ-HEH

Srl | Appeal Number l:::_t‘ Assessee Name Remarks

t | ﬂﬁmz o | 2022-2023 | [A] LINDE INDIA LIMITED (FORMERLY BOC INDIA LIMITED)

2 |ITA 654/K0L/2025 2022-2023 | [A] M/S. LINDE INDIA LIMITED (FORMERLY BOC INDIA LTD.)

3 |ITA 347/KOL/2024| 2009-10 |[A] BIMAL KUMAR DROLIA

4 |ITA 719/KOL/2024| 2021-22 |[A] DARDGA FAMILY FOUNDATION

5 251?;3.,:'2024 2017-2018 | [A] SUNITA JAYASWAL

6 |ITA 267/KOL/2025| 2014-2015 | [A] HALDIRAM BHUJIAWALA LIMITED

7 |ITA 587/k0L/2025| 2018-19 | [A] GOPAL JAISWAL

8 |ITA 675/K0L/2025| 2018-19 |[A] IK TYRE & INDUSTRIES LTD.

9 2?3?;55.;2025 2020-2021 | [A] J K TYRE & INDUSTRIES LTD.

10 2093,r$u2n25 2017-2018 | [A] GAUTAM PRAMANIK

1| 55 nlcTuLzﬂzs 2012-13 | [D] HIGH RANK VINIMAY PRIVATE LIMITED

12| 5pes IKIBLZDEE 2011-2012 | [A] GODAWART COMMERCE PVT. LTD. |

13| e ,.FHFE]TJZI]ZE 1991-1992 | [A] ITC LIMITED

14 ZESHKIELZME 2017-2018 | [A] 1 T C LIMITED

15 1559;@.;2025 2017-2018 | (D] ITC LIMITED

16 | ITA 25/K0L/2026 | 2018-2019 | [A] L.T.C. LIMITED

17 1?15;2;?.&1::6 2018-2019 | [D] ITC LIMITED |

18| i ﬂgﬂﬂﬁ 2025-2026 | [A] INSTITUTE OF ENGINEERING & MANAGEMENT

19| sg38/k0L/2026 |2013-2014 | [A] KKS SHARE BROKERS LIMITED }

20 3@1,?5‘7_;2“25 2013-2014 | [A] KIRAN DEVI PATNI '

21| L ITSSIA  |5515.2016 | [A] KHETAN ISPAT PRIVATE LIMITED }
52/KOL/2026 |

2 53%53;';25 2016-2017 | [A] KHETAN I1SPAT PRIVATE LIMITED :

23 |ITA 456/KOL/2026| 2012-13 | [D] INSIGHT COMMODITIES AND FUTURE/PVT LTD |

N L




CAUSE LIST OF B BENCH FOR 19-AUGUST-2026 (WEDNESDAY)

BEFORE HON'BLE RAJESH KUMAR, ACCOUNTANT MEMBER
AND HON'BLE PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER

IN COURT ROOM 3

GOOGLE MEETING ID- XRE-HVRQ-HEH

Srl | Appeal Number "::'::‘ Assessea Name Remarks
24 | ITA 813/KOL/2026| 2014-2015 | [A] HARIPADA DAS

25 |ITA 814/KOL/2026| 2014-2015 | [A] HARIPADA DAS

26 |ITA 817/KOL/2026| 2017-18 | [D] JAGDISH PRASAD CHOWDHURY

27 |TTA BIB/KOL/2026| 2019-20 | [D] JAGDISH PRASAD CHOWDHARY

28 | €O 43/KOL/2026 | 2017-18 |[A] JAGDISH PRASAD CHOWDHURY

29 | €O 44/K0L/2026 | 2019-20 | [A] JAGDISH PRASAD CHOWDHARY

30 |ITA 920/KOL/2026| 2013-2014 | [A] THE GANGES MANUFACTURING COMPANY LTD.

31 |ITA 921/KOL/2026| 2015-2016 | [A] THE GANGES MANUFACTURING COMPANY LTD.

2 LI?EJED?JEHEE 2014-2015 | [A] LALI BHAUMIK

- [ ;Eutrznzﬁ 2016-2017 | [A] KAMAL PAREKH

3| a0 ;Etrzuzs 2017-2018 | [A] JABIR ALAM

35| 1347/K0L/2026 | 20112012 | [A] GOLDLINE DEALERS PRIVATE LTD. i
3 | 1a16/K0u/2026 | 29162017 | (A] KALYANESWARI PROPERTIES PRIVATE LIMITED

7| 3134 ;Eut;zﬁae 2018-19 | [D] JUDICIOUS FINVEST PVT. LTD.

38 zlzﬁ,fgbznza 2014-15 | [D] M/S GREAT BARTER PRIVATE LIMITED

39 213?;12&;2025 2015-16 | [D] M/S GREAT BARTER PRIVATE LIMITED

40 zlaﬁﬂgtzﬂzﬁ 201617 | [D] M/S GREAT BARTER PRIVATE LIMITED

oy,

14-Aug-2026




INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF B BENCH FOR 20-AUGUST-2026 (THURSDAY)

BEFORE HON'BLE RAJESH KUMAR, ACCOUNTANT MEMBER
AND HON'BLE PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER

GOOGLE MEETING ID- XRE-HVRQ-HEH

IN COURT ROOM 3

Srl | Appeal Number "ﬂt‘ Assessea Name Remarks
1 154&;%1@0:4 2016-17 | [D] TANDEM COMMERCIAL PRIVATE LIMITED

2 | y6a7/Ko/2024 | 201718 | [D] TANDEM COMMERCIAL PRIVATE LIMITED

3 |ITA 234/KOL/2025| 2019-20 |[A] GRAPHITE INDIA LIMITED

4 |ITA 514/KOL/2025| 2014-2015 | [A] JAGDISH PRASAD AGARWAL

5 |ITA 515/K0L/2025 2015-2016 | [A] JAGDISH PRASAD AGARWAL

6 |ITA 516/KOL/2025| 2015-2016 | [A] JAGDISH PRASAD AGARWAL (HUF)

7 1?96;3;2&5 2015-2016 | [A] JADUPUR ANCHAL SKUS LTD.

8 mqyfuifznza 2013-14 | [D] GCM SECURITIES LIMITED

9 | 211302025 | 201415 | (D] GCM SECURITIES PVT LTD

B3], 5100 II%TJZME 2016-2017 | [A] KISHAN GOPAL MOHTA

11| Jy3mo0 /2025 | 201314 |[D] KAMMNA AUTOPART SALES PRIVATE LIMITED
12 zmxﬁﬁzﬂzs 2017-2018 | [A] KHEM KA BENGAL TELECOM

1 - ﬂg;trzm 2007-08 | [D] M/S IKS INDIA HOLDINGS LIMITED

14| oo .FIEEILZDZS 2007-08 | [D] M/S IKS INFRASTRUCTURE PRIVATE LIMITED
15 2593;&1&25 2022-2023 | [A] LUDLOW JUTE AND SPECIALITIES LIMITED
16 295!3&[125 201213 | [D] INTELLECT TRADE LINK PRIVATE LIMITED
17 3u34ﬂgtﬂﬂ25 2012-2013 | [A] KINETIC VINCOM PRIVATE LIMITED

18 oo fgtfmzs 2012-2013 | [A] G C JEWELLERS PVT. LTD,

19| 3100/k0n /2025 | 20122013 |[A] G C JEWELLERS PVT LTD.

20 32%!&2025 2017-2018 | [A] HARAN CHANDRA COLD STORAGE P. LTD.

21| 3571/Ko0 /2025 | 20122013 [AT JAIN COMMODITY BROKING PVT. LTD.

22 | rTA 1/K0L/2026 |2011-2012 | [A] HAPPY INTERNATIONAL (P) LTD.

23 | TTA 2/KOL/2026 | 2011-2012 | [A] HAPPY INTERNATIONAL P, LTD. W




CAUSE LIST OF B BENCH FOR 20-AUGUST-2026 (THURSDAY)

BEFORE HON'BLE RAJESH KUMAR, ACCOUNTANT MEMBER

AND HON'BLE PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER

IN COURT ROOM 3

GOOGLE MEETING ID- XRE-HVRQ-HEH

Appeal Number

Assmt,
Year

Assessea Name

Remarks

ITA 3/KOL/2026

2011-2012

[A] HAPPY INTERNATIONAL P. LTD.

ITA 157/KOL/2026

2019-2020

[A] M/S, GRS GRAPHITE PVT. LTD,

ITA 316/KOL/2026

2018-2019

[A] LAGAN BARTER PVT. LTD.

ITA 317/KOL/2026

2018-2019

[A] LAGAN BARTER PVT. LTD.

ITA 318/KOL/2026

2015-2020

[A] LAGAN BARTER PVT. LTD.

ITA 479/KOL/2026

2017-2018

[A] M/S. LONGVIEW DEAL TRADE PVT. LTD.

ITA 650/KOL/2026

2017-2018

[A] INDRANI NANDY (LEGAL HEIR OF LATE SHRI SAILEN GOPAL
INANDY)

ITA B32/KOL/2026

2016-2017

[A] KASHMUDDIN

ITA 837/KOL/2026

2021-2022

[A] GAURAV SADHWANI

ITA
1011/KOL/2026

2017-2018

[A] HANIF MD MULLICK

ITA
1012/K0L/2026

2017-2018

[A] HANIF MD MULLICK

35

ITA

1051/K0L/2026

2016-17

[A] KESORAM INDUSTRIES LIMITED

-

W,

Deputy Registrar
14-Aug-2026|




INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF C BENCH FOR 17-AUGUST-2026 (MONDAY)

BEFORE HON'BLE RAJESH KUMAR, ACCOUNTANT MEMBER
AND HON'BLE PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER

IN COURT ROOM 3

GOOGLE MEETING ID: XRE-HVRQ-HEH

Srl | Appeal Number .',:::t‘ Assessee Name Remarks
1 |ITA 838/KOL/2024| 2013-14 |[A] JAINCO TRANSMISSION LTD.

2 |ITA 839/KOL/2024| 2016-17 | [A] JAINCO TRANSMISSION LTD.

3 |ITA 840/KOL/2024| 2017-18 | [A] JAINCO TRANSMISSION LTD.

4 32@;@42{125 2021-2022 | [A] MAA KALI ENTERPRISE

5 wﬁéﬁﬁzﬁ 2018-2014 | [A] MJ TRADERS |
6 Blgéﬂ“m 2019-2020 | [A] M) TRADERS

7 I??IIEEJH“JEHEE 2013-14 | [A] MOONDHARA COMMERCIAL PRIVATE LIMITED

8 19%!&2026 2027-28 | [A] M P BIRLA MEDICAL RESEARCH CENTRE

9 zaaﬁf%ﬁum& 2018-2019 | [A] MADAN CHAND DUGAR

10| o0 ﬂgifznz& 2012-2013 | [A] NAYAN IMPEX PV, LTD.

11 ZZZBI;ELED!E 2018-201 | [A] M/S. MANIKALA AGENCIES PVT. LTD.

Deputy Registr.
14-Aug-202
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INCOME TAX APPELLATE TRISUNAL, KOLKATA

CAUSE LIST OF C BENCH FOR 18-AUGUST-2026 (TUESDAY)

BEFORE HON'BLE RAJESH KUMAR, ACCOUNTANT MEMBER
AND HON'BLE PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER

IN COURT ROOM 3

GOOGLE MEETING ID: XRE-HVRQ-HEH

Appeal Number

Assmt,
Year

Assessee Name

Remarks

ITA
2326/K0OL/2017

2014-15

[A] M/S. CORDLIFE SCIENCE PVT, LTD.

ITA
1239/KOL/2024

2018-2019

[A] SAHARA FLAGSHIP REALESTATE PRIVATE LIMITED

[TA 361/KOL/2025

2020-21

[A] NADIA DISTRICT CENTRAL CO-OPERATIVE BANK LTD.

ITA
1937/KOL/2025

2018-2019

[A] NEW TOWN TELECOM INFRASTRUCTURE DEVELOPMENT
COMPANY LIMITED

ITA
3050/KOL/2025

2015-16

[D] NILACHAL IRON AND POWER LIMITED, M/5.0CL IRON &
ISTEEL LTD. (SUCCESSOR-IN INTEREST OF M/S. NILACHAL

IT(TP)A
4/KOL/2026

2022-2023

[A] IVL DHUNSER] PETROCHEM INDUSTRIES PVT. LTD.

IT(TP)A
12/KOL/2026

2022-2023

[A] SHYAM METALICS AND ENERGY LIMITED

ITA 411/KOL/2026

2013-2014

[A] MANNO] KUMAR JAIN

ITA 936/K0L/2026

2022-2023

[A] OPUS MAGNUM GLOBAL SOLUTION

10

ITA
1385/K0L/2026

2022-2023

[A] OPUS MAGNUM GLOBAL SOLUTIONS

11

ITA
1053/KOL/2026

2020-21

[A] NEURATY AGENTS PRIVATE LIMITED

12

ITA
2234/KOL/2026

2013-2014

[A] NIKKI LOGISTIC PVT. LTD.

Deputy Registrar
14-Aug-2026




I ELLATE TRIBUNAL, KOLKATA
CAUSE LIST OF C BENCH FOR 19-AUGUST-2026 (WEDNESDAY)

BEFORE HON'BLE RAJESH KUMAR, ACCOUNTANT MEMBER
AND HON'BLE PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER

IN COURT ROOM 3

GOOGLE MEETING ID: XRE-HVRQ-HEH

Appeal Number

Assmit.
Year

Assessee Name

Remarks

ITA 547/KOLJ2025

2022-23

[A] DANIELI AND OFFICINE MECCANICHE S P A

ITA
1565/K0OL/2025

2011-2012

[D] OBERDI HOTELS PRIVATE LIMITED

ITA 795/KOL/2025

2011-2012

[A] OBEROI HOTELS PRIVATE LIMITED

ITA
1004/KOL/2025

2006-2007

[A] SRI MUNISUVRATA AGRI INTERNATIONAL LIMITED

ITA 418/KOL/2026

2017-2018

[A] NATIONAL ENGINEERING INDUSTRIES LTD.

ITA
1307/KOL/2026

2016-2017

[A] MANAKSIA STEELS LIMITED

ITA
13B0/KOL/2026

2022-2023

[A] MITHUN RURAL DEVELOPMENT FOLUNDATION

ITA
1381/KOL/2026

2022-2023

[A] MITHUN RURAL DEVELOPMENT FOUNDATION

\wwh -

Deputy Registrar
14-Aug-2026|




INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF C BENCH FOR 20-AUGUST-2026 (THURSDAY)

BEFORE HON'BLE RAJESH KUMAR, ACCOUNTANT MEMBER
AND HON'BLE PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER

GOOGLE MEETING ID: XRE-HVRQ-HEH

IN COURT ROOM 3

Appeal Number ‘ﬁ:‘:* . . N
Ef[{gﬁu?glzﬁ 2016-2017 | [A] BERGER PAINTS INDIA LIMITED
2:121;::%1_;2014 2013 | [D] INDER CHAND BAID
EGEEIIEEBLIDM 2014-15 |[D] INDER CHAND BAID
254|];|{E)T_;2n25 2014-2015 | [D] MGR AGRO PRODUCTS PRIVATE LIMITED
CO 46/KOL/2026 | 2014-2015 | [A] MGR AGRO PRODUCTS PRIVATE LIMITED

Deputy Registrar
14-Aug-2026




BMAZE, 4:14 PM

KOLKATA--CL-2026A0017_htm

INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF D BENCH FOR 17-AUGUST-2026 (MONDAY)

BEFORE HON'BLE RAJESH KUMAR, ACCOUNTANT MEMBER
AND HON'BLE PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER

IN COURT ROOM 4

GOOGLE MEETING ID :- XRE-HVRQ-HEH, TIMING :- AS PER CONSTITUTION.

Appeal Number

Assmt.
Year

Assessee Name

Remarks

IT(SS)A
77/KOL/2026

2014-2015

[A] SRI SUNIL KUMAR BAID

ITA
1768/KOL/2025

2016-2017

[A] TAPAS KUMAR YADAV

ITA
2183/K0OL/2025

2011-2012

[A] VRISHAH SERVICES PVT. LTD.

ITA
2634/K0L/2025

2018-2019

[A] RAJENDRA KUMAR GUPTA

ITA
2874/K0L/2025

2013-14

[A] SHRI VARDHMAN TUBE COMPANY PRIVATE LIMITED

ITA
3258/KOL/2025

2014-2015

[A] SENEX MARKETING PVT. LTD.

ITA
2637/KOL/2025

2018-2019

[A] M/S. RAIC INTEGRATED SPONGE & POWER PVT. LTD.,
(SINCE MERGED WITH AIC IRON INDUSTRIES (P) LTD.)

ITa
2638/KOL/2025

2019-2020

[A] M/S. RAIC INTEGRATED SPONGE & POWER PVT. LTD.,(SINCE
MERGED WITH AIC IRON INDUSTRIES (P) LTD.,)

ITA
1756/KO0OL/ 2026

2018-2019

[A] SUBRATO SAHA

10

ITA 7/KOL/2026

2010-2011

[A] SUGANDH SUPPLIERS P. LTD,

11

ITA
1558/KO0L/2026

2018-2019

[A] YULEY TANNERY

12

ITA 597/KOL/2026

2016-2017

[A] RENU SARAF

13

ITA
2111/KOL/2046

[A] SARBA BHARATIYA AKHANDA SANGHATAN

14

ITA
1712/KOL/2026

2009-2010

[A] SMT. RANU GHOSH

15

ITA
1713/KOL/2026

2017-2018

[A] SMT. RANU GHOSH

18

ITA
1714/K0OL/2026

2018-2019

[A] SMT. RANU GHOSH

17

ITA
2115/K0Lf2026

2018-2019

[A] SEIKH AHAD ALI

18

ITA
2116/K0OL/2026

2018-2019

[A] SEIKH AHAD ALI

15

ITA
2121/KOL/2026

2014-2015

[A] RAIPUR RESOURCES PVT. LTD.

20

ImA
2122/K0L/2026

2022-2023

[A] TIRUMALA STOCK BROKING PVT. LTD.

21

ITA
2124/K0L/2026

2020-2021

[A] SUNIL KUMAR SINGHANIA

22

ITA
2125/K0L/2026

2018-19

[D] YOGESH VYAS

Yo

MG JudiSISKOLKATA--CL-2026Aug17.Mm
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CAUSE LIST OF D BENCH FOR 17-AUGUST-2026 (MONDAY)

BEFORE HON'BLE RAJESH KUMAR, ACCOUNTANT MEMBER
AND HON'ELE PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER

GOOGLE MEETING ID :- XRE-HVRQ-HEH, TIMING :- AS PER CONSTITUTION,

IN COURT ROOM 4

Appeal Number

Assmt.
Year

Assessee Name

Remarks

ITA
2127/K0L/2026

2018-19

[A] SAHARSH VINCOM PRIVATE LIMITED

29

ITA
Z038/KOL/2026

2018-19

[A] SAHARSH VINCOM PRIVATE LIMITED

25

ITA
2128/KOL/2026

2012-2013

[A] TARUN KUMAR AGRAWAL

26

ITA
3029/K0L/2025

2017-2018

[A] SUDIP PRAMANICK

27

ITA
2129/K0L/2026

2018-2019

[A] MAA MATI NIRMAN PVT. LTD.

28

ITA
2130/KOL/2026

2018-2019

[A] MAA MATI NIRMAN PVT, LTD,

ITA
2131/KOL/2026

2018-19

[D] YOGESH VYAS

30

ITA

2139/KOL/2026

2017-2018

[A] SARASWATI DEVI EDUCATIONAL & WELFARE TRUST

N

14-Aug-2026|

Al T JudiSISMOLKATA--CL-2028Aug17.him

218



B14/28, 4:74 PM

KOLKATA-CL-2028Aug 17 him

INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF D BENCH FOR 18-AUGUST-2026 (TUESDAY)

BEFORE HON'BLE RAJESH KUMAR, ACCOUNTANT MEMBER
AND HON'BLE PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER

fitef1C A udSISMOLKATA-CL-20268ug 17.him

IN COURT ROOM 4
GOOGLE MEETING ID :- XRE-HVRQ-HEH, TIMING :- AS PER CONSTITUTION.

Sri | Appeal Number l,f,:':rt' Assessee Name Remarks
g 49%55%‘“&25 2016-2017 | [A] TRIDIB CHAKRAVARTY

2 [ s mﬁ;zuzs 2022-2023 | [A] RAHUL TODI

3 lﬂzﬁﬂgﬂﬂ?j 2018-2019 | [A] PRIYAKA PAUL

il [— .fricg.,rzuzs 2016-17 | [D} SHREE SHYAM BEARINGS PRIVATE LTD

5 mnsfpn?ﬂuzs 2014-2015 | [A] RABINDRANATH BISWAS

6 |554¢ n{rc:}zuaa 2012-13 | [D] SGS SILK MILLS PVT LTD

7| 2an IELEDZS 2019-20 |[A] RAJIV PODDAR

8 zﬁgu;rfg?.fzuzs 2014-2015 | [A] USHA AGARWAL

¢ |ITA 185/KOL/2026| 2015-16 |[D] SHYAM SUNDAR CO JEWELLERS PRIVATE LIMITED

10 |ITA 186/KOL/2026| 2017-18 |[D] SHYAM SUNDAR CO JEWELLERS PRIVATE LIMITED

11 |ITA 187/KOL/2026| 2011-12 | [A] PAX TRAVELS PRIVATE LIMITED

12 |I7A 182/k0L/2026] 2012-2013 | [A) SPOTLESS TRADE LINK PVT, LTD.

13 |ITA 194/KOL/2026| 2011-2012 | [A] SHRI SAI COMMODITIES PVT. LTD.

14 |TTA 195/KOL/2026| 2013-2014 | [A] SAGARMAL MALL

15 |ITA 196/KOL/2026| 2017-2018 | [A] M/S. TIRUPATI COMMODITIES PVT, LTD.

16 |ITA 870/KOL/2026| 2023-24 |[A] SLAK FOREX PRIVATE LIMITED

17| 1740 ;ng,rznza 2016-2017 | [A] SHIBAJI PANJA

77— ng;zuzﬁ 2018-2019 | [A] M/S. PATEL NAGAR MINERAL AND INDUSTRIES PVT, LTD.
19 Jiey ﬂi&flﬂ?ﬁ 2019-2020 | [A] SUDIP BASAK

20| 519 ﬂgitflﬂzé 2015-16 | [D] SAI PLY PRIVATE LIMITED

28| as ;gﬁznza 2016-17 |[D] SAI PLY PRIVATE LIMITED

22 21?3},&2015 2017-18 | [D] SAI PLY PRIVATE LIMITED

a| ,, ?4nguzuzs 2018-19 | (D] SAI PLY PRIVATE LIMITED

\\,m&'/

g
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CAUSE LIST OF D BENCH FOR 18-AUGUST-2026 (TUESDAY)

BEFORE HON'BLE RAJESH KUMAR, ACCOUNTANT MEMBER
AND HON'BLE PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER

IN COURT ROOM 4
GOOGLE MEETING ID :- XRE-HVRQ-HEH, TIMING :- AS PER CONSTITUTION.
Sri | Appeal Number "::':: Assessee Name Remarks
24| 540 ;Entznza 2017-2018 | [A] SHEIKH JAWED
25| gne fl-ﬁfzﬂzs 2019-2020 | [A] PINKY AGARWAL
26| 510 ,'I{:TDLE{JEE 2014-2015 | [A] WATTKINS COMMERCE PVT LTD
27| 5ya0 ;Eo?.;znza 2018-19 | [D] RAMESH PRASAD SAQ
| 28 it fguzmﬁ 2022-2023 | [A] RAMLAL RUPCHAND
9] IFI{T;LJEIJEE 2022-23 | [D] ST ANTHONYS CHARITABLE AND EDUCATIONAL TRUST
30| 5100 flggtﬂﬂlﬁ 2013-14 | [A] PRAFULKUMAR RATILAL SOMAIYA
(SO ;’IELT.;I'IGIE 2012-2013 | [A] M/S. ZEROMILE VINCOM PV, LTD.
32| 5100 fgiznzs 2012-2013 | [A] M/S. ZEROMILE VINCOME PVT. LTD.
Deputy Registrar
14-Aug-202

a0/ JuhSISHOLKATA-CL-2026A0g 17 him




B14/26 414 PM

KOLKATA--CL-2026Aug1 7 htm

INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF D BENCH FOR 19-AUGUST-2026 (WEDNESDAY)

BEFORE HON'BLE RAJESH KUMAR, ACCOUNTANT MEMBER
AND HON'BLE PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER

IN COURT ROOM 4
GOOGLE MEETING ID :- XRE-HVRQ-HEH, TIMING :- AS PER CONSTITUTION.

Srl | Appeal Number “:,:':: Assessee Name Remarks
¥ | sone figﬂﬂl!i 2014 | [D] RISHI CREDIT & INDUSTRIES PVT. LTD.

2 | €O 1/KOL/2026 | 2014-15 |[A] RISHI CREDIT AND INDUSTRIES PRIVATE LIMITED
3 | 4 443&'325 2012-2013 | [A] WOODSTICK COMMOSALES PVT, LTD,

[l 5 ;g.fzuzs 2014-2015 | [A] RAJWADA GROUP

| - ﬂ{&,ms 2015-2016 | [A] RAIWADA GROUP

6 | s Iazms 2015-16 | [D] SHAMMI AGARWAL

7 EE?HEDT.HDIE 2015-16 | [D] SUDHA AGARWAL

8 |ITA 410/KOL/2026| 2017-2018 | [A] SUHANI SALES PVT. LTD.

9 |ITA 412/KOL/2026| 2015-2016 | [A] M/S. UMANG VINCOM PVT. LTD.

10 |ITA 416/KOL/2026/ 2015-2016 | [A] R.B. TREXIM PVT, LTD.

11 |ITA 417/KOL/2026| 2016-2017 | [A] R.B. TREXIM PVT. LTD.

12 |ITA 419/KOL/2026| 2012-2013 | [A] M/S. RADHARANI VYAPAAR PV, LTD,

13 |ITA 420/KOL/2026/ 2013-2014 | [A] M/S. RADHARANI VYAPAAR PVT. LTD,

14 |ITA 425/K0L/2026/ 2017-2018 | [A] S D INFRASTRUCTURE & REAL ESTATE PVT, LTD.
15 |ITA 357/KOL/2025] 2013-14 |[A] SARIKA CHOWDHARY

16 |TTA 911/KOL/2026| 2015-2016 | [A] WELLMAN COKE INDIA LIMITED

ol [ ﬂg;uzuz& 2021-22 | [A] TIL WELFARE TRUST

18 1'5‘134"}];;-&’1025 2022-23 | [A] TIL WELFARE TRUST

19 (- et IEE:JZDEE 2026-27 | [A] TIL WELFARE TRUST

20| 4oes ,I'kI:ET_,-’ZDEE 2015-16 | [A] RAM AWATAR BANKA

1l [ ;lﬁﬂnzﬁ 2014-2015 | [A] SUIIT KUMAR PRASAD

2 wwguzﬂzs 2015-2016 | [A] SUILT KUMAR PRASAD

2 (|, cpae ,rég.;zuzs 2016-2017 | [A] SUIIT KUMAR PRASAD \ Mar J: =

fl G JudSISMOLKATA-CL-2026Aug 17 . him
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KOLKATA-CL-2028A0U017 nim

CAUSE LIST OF D BENCH FOR 19-AUGUST-2026 (WEDNESDAY)

BEFORE HON'BLE RAJESH KUMAR, ACCOUNTANT MEMBER
AND HON'BLE PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER

GOOGLE MEETING ID :- XRE-HVRQ-HEH, TIMING :- AS PER CONSTITUTION.

IN COURT ROOM 4

Assmt.

Srl | Appeal Number Year Assessee Name Remarks
24 1394;1:%1;2025 2017-2018 | [A] SUJIT KUMAR PRASAD

25 1929;&&@&25 2020-21 |[A] PRIYAM DAS

26 Hwi&,mﬁ 2018-2019 | [A] ROADS (INDTA) INTERNATIONAL

27 ng:‘_mzﬁ 2018-2019 | [A] PRAHLAD ROY GOENKA

28 mwgtmﬁ 202122 | [D] RAMESH PRASAD SAO

B ﬂ-:nn?ﬁuze 2022-2023 | [A] ST. ANTHONYS CHARITABLE AND EDUCATIONAL TRUST

30 1233{;&%2& 2020-21 | [D] VIKRAM INDIA LIMITED

3 2243;E0Lzuzs 2019-2020 | [A] SHYAM STEEL INDUSTRIES LIMITED

32 2244!%112025 2020-2021 | [A] SHYAM STEEL INDUSTRIES LIMITED

Deputy Registran
14-Aug-2026|

file I C U diSISHOLKATA-CL-2026A0g 17 him
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INCOME TAX APPELLATE TRIBUNAL, KOLKATA
CAUSE LIST OF D BENCH FOR 20-AUGUST-2026 (THURSDAY)
BEFORE HON'BLE RAJESH KUMAR, ACCOUNTANT MEMBER
AND HON'BLE PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER
IN COURT ROOM 4
GOOGLE MEETING ID :- XRE-HVRQ-HEH, TIMING :- AS PER CONSTITUTION.
Srl | Appeal Number l::':f Assessee Name Remarks
1 | WTA 2/K0L/2025 | 2008-2009 | [A] ROTOMAC ELECTRICALS PVT. LTD.
; ITA 701011 | [D] WEST BENGAL STATE ELECTRICITY DISTRIBUTION
2571/K0L/2025 COMPANY LTD
3 | 501 ﬂgtmﬁ 2012-2013 | [A] WEST BENGAL TRADE PROMOTION ORGANISATION LIMITED
4 2192{?0?.}2925 2013-2014 | [A] WEST BENGAL TRADE PROMOTION ORGANISATION LIMITED
5 1193;?&2&2 5 |2016-2017 | [A] WEST BENGAL TRADE PROMOTION ORGANISATION LIMITED
6 ngﬂtms 2008-2009 | [A] TECHNOPOLIS INFRASTRUCTURE PVT LTD
Ui - IEGLEEIES 2009-2010 | [A] TECHNOPOLIS INFRASTRUCTURE PVT LTD
3 mrg'ﬂm 2010-2011 | [A] TECHNOPOLIS INFRASTRUCTURE PVT, LTD,
5 zamnﬁxzuzs 2011-2012 | [A] TECHNOPOLIS INFRASTURCTURE PVT. LTD.
10| y0rg ;’II(-I:I:_‘ILEGES 2012-2013 | [A] TECHNOPOLIS INFRASTRUCTURE PVT. LTD.
11 zszz;gntfzuzs 2022 |[D]M/S. RIGMADIRAPPA INVESTMENTS PV, LTD.
12 | ees m‘g‘:‘ﬂm 2016-2017 | [A] UNISYS SOFTWARES AND HOLDINGS INDUSTRIES LTD.
| fxrgﬁzuzs 2017-18 | [D] RAKHI MONDAL
14)] suce IIE:EJIDE 2016  |[D] RC HIGHRISE PVT, LTD.
15 | Joga/koL/02s | 201213 | (D] SIDHANT GUPTA
16 1?35{5&2025 2012-2013 | [A] SAURAV TRADECOM PVT. LTD,
17 |ITA 204/KOL/2026| 2022-23 |[A] PROBIR ROY
18 |ITA 507/KOL/2026] 2013-14 |[D]M/S. TOPLIGHT MERCHANTILES PRIVATE LIMITED
19 |ITA 512/KOL/2026| 2018-19 |[D]M/S. SILVER INTERNATIONAL PRIVATE LIMITED
20 |ITA 513/K0L/2026| 202021 |[D] M/S. SILVER INTERNATIONAL PRIVATE LIMITED
21 |ITA 532/K0L/2026/ 2021-2022 | [A] SPL STEEL PROCESSORS PVT. LTD.
22 | ITA 533/KOL/2026| 2022-2023 | [A] SPL STEEL PROCESSORS PVT. LTD.
23 |ITA 534/KOL/2026| 2023-2024 | [A] PALLAB GUPTA ; f..-/
WMV~
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KOLKATA--CL-2026Aug 17 htm

CAUSE LIST OF D BENCH FOR 20-AUGUST-2026 (THURSDAY)

BEFORE HON'BLE RAJESH KUMAR, ACCOUNTANT MEMBER
AND HON'BLE PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER

GOOGLE MEETING ID :- XRE-HVRQ-HEH, TIMING :- AS PER CONSTITUTION.

IN COURT ROOM 4

Appeal Number

Assmt,

Year

24

ITA 536/KOL/2026

2016-2017

Assessee Name

Remarks

[A] PARBATI EDUCATIONAL SOCIETY

25

ITA 538/KOL/2026

2018-2019

[A] UTKAL FERRO PRODUCTS

26

ITA
1353/KOL/2026

2023-2024

[A] PATAKA INDUSTRIES PVT. LTD.

27

ITA
1338/KOL/2026

2012-2013

[A] SHREE KRISHNA GYANODAYA FLOUR MILLS PVT. LTD.

28

ITA
1339/K0L/2026

2015-2016

[A] SHREE KRISHNA GYANODAYA FLOUR MILLS PVT. LTD.

29

ITA
2085/K0OL/2026

2027-28

[A] SANTINIKETAN SISHUTIRTHA

Deputy Registrar
14-Aug-2026
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INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF SMC BENCH FOR 17-AUGUST-2026 (MONDAY)

BEFORE HON'BLE YOGESH KUMAR US, JUDICIAL MEMBER
AND HON'BLE GOPALAN GURUSAMY, ACCOUNTANT MEMBER

IN COURT ROOM 4

GOOGLE MEETING ID : WUJ-UMEQ-TBB, TIME : 10:30 AM.

Appeal Number

Assmt, Assessee Name
Year

Remarks

[TA 1064/KOL/2026

2023-2024 | [A] SOMNATH HALDAR

TI TA 1168/K0L/2026

2021-2022 | [A] AIAY ARDRA

[TA 1195/K0L/2026

2017-18 | [D] M/S. AUTO CARRIAGE PRIVATE LIMITED

ITA 1477/K0Lf2026

2019-20 |[A] ARUNDHATI DUTTA

ITA 1994/K0L2026

2013-2014 | [A] RITARANI SAHA

ITA 1599/K01L/2026

2022-2023 | [A] AKALIPUR SRI RAMKRISHNA SARADA SEVASHRAMA

ITA 1696/K0L/2026

2024-2025 |[A] SMT. BHAGWATL MOHAT

ITA 1743/K0OL/2026

2011-2012 | [A] PAWAN KUMAR AGARWAL

[TA 1744/K0L/2026

2012-2013 | [A] PAWAN KUMAR AGARINAL

2013-2014 | [A] PAWAN KUMAR AGARWAL

[TA 1745/0L /2026

ITA 2012/K0L/2026

2013-2014 | [A] M/S. WONDER REXINE PRIVATE LIMITED

ITA 2183/K0L/2026

2020-2021 |[A] SUNDAR CHANDRA ROY BANERIEE

ITA 2186/ROL2026

2012-13 | [D] KAMALA NAYAN VALA

[TA 2196/K01L/2026

2019-2020 |[A] TEXLABLES INDIA PVT, LTD,

1TA 2195/K0L/2026

2020-2021 |[A] PRIYANKA SINGHA

[TA 2200/K0L/2026

2017-2018 | [A] MANIDAHA ANCHAL SAMABAY KRISHI UNAYAN SAMITY LIMITED

ITA 2201/K0Lf2026

2017-2018 | [A] MANIDAHA ANCHAL SAMABAY KRISHE UNAYAN SAMITY LIMITED

e

| ITA 2208/K0L/2026

2014-15 | [D] SAI PLY PRIVATE LIMITED

ITA 2233/K0L/2026

2013-2014 | [A] SAIYED ZAHARUL ALAM

s S —

TTA 1502/K0L/2026

2017-2018

[A] ASHA SARAF

Deputy Registrar
14-Aug-2026




INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF SMC BENCH FOR 18-AUGUST-2026 (TUESDAY)

BEFORE HON'BLE YOGESH KUMAR US, JUDICIAL MEMBER
AND HON'BLE GOPALAN GURUSAMY, ACCOUNTANT MEMBER

IN COURT ROOM 4

GOOGLE MEETING 1D : WUJ-UMEQ-TBE, TIME : 10:30 AM.

Srl

Appeal Number

Assmt.
Year

Assessee Name

Remarks

1TA 998/KOL/2025

2018-19

[A] RAJPAL YADAV

ITA 1751/K0L/2026

2013-2014

[A] SOMNATH GANGULI

ITA 1777/K0L/2026

2013-14

[A] GAUTAM BHAUMIK

ITA 1804/KOL/2026

2015-2020

[A] M/5. RAGS DEVELOPERS PRIVATE LIMITED (STRUCK OFF)

ITA 1805/KOL/2026

2024-2025

[A] NIHARIKA CO-OPERATIVE HOUSING SOCIETY LTD.

ITA 1813/K0Lf2026

2017-2018

[A] GOLDEN LIQUOR PRIVATE LIMITED

[TA 1816/KOL/2026

2013-2014

[A] XAVIER TEXTRADE PRIVATE LIMITED

ITA 1B55/K0L/2026

2014-2015

[A] M/S. PREMDEEP VATIKA PVT, LTD.

ITA 1B73/K0L/2026

2018-2019

[A] DEBABROTA BANGABAS

ITA 1877/K0L/2026

2020-2021

[A] DHANANIOY ROY

[TA 1879/KOL/2026

2020-2021

[A] SHUVA CHAKRABORTY

12

ITA 2235/K0L/2026

2014-2015

[A] COLLEGE OF ENGINEERING & MANAGEMENT, KOLAGHAT

13

[TA 7236/KDL/2026

2015-2016

[A] COLLEGE OF ENGINEERINGH & MANAGEMENT, KOLAGHAT

14

ITA 2237/K0L/2026

2020-21

[A] SHYAMAL KUMAR KOLLAY

| 15

[TA 2242/K01/2026

2017-2018

[A] YAZDANI SHATKH

W"
Registrar,

14-Aug-2026




INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF SMC BENCH FOR 19-AUGUST-2026 (WEDNESDAY)

BEFORE HON'BLE YOGESH KUMAR US, JUDICIAL MEMBER
AND HON'BLE GOPALAN GURUSAMY, ACCOUNTANT MEMBER

IN COURT ROOM 4

GOOGLE MEETING ID : WUJ-UMEQ-TBB, TIME : 10:30 AM.

Srl

Appeal Number

Assmt.
Year

Assessee Name |

Remarks

| ITAB812/K0L/2025

2010-2011

[A] MASTER COMMERCE LLP (ERSTWHILE MASTER COMMERCE PVT. |
LD, )

ITA 1976/KOL2025

2012-2013

[A] SANJAY KUMAR PRASAD

ITA 312/K0L/2020

2015-2020

[A] SRI SANJAY KUMAR FITKARTWALA

ITA 345/KCL/2026

2020-21

[A] BASIR KHAN

ITA 377/R0L/2026

2018-19

[D] M/S INSIGHT MERCHANTS PVT LTD

ITA B37/KOL 2026

2015-16

[D] KLS COMMODITIES PRIVATE LIMITED

{TA 714/40L/2026

2013-2014

[A] SAMYAK TOWERS (P) LTD,

[TA 912/x0Lf2026

2018-201%

[A] DR. KAMAL KAR

ITA 1638/K0L/2026

2014-2015

[A] CHANDAN NEWAR

ITA 1841/ROLM2026

2014-2015

[A] SILVERSHINE COMMERCE PVT. LTD.

ITA 1977/KOL/2026

2015-20

[A] STB ADVISCRY SERVICES PRIVATE LIMITED

ITA 2018/K0LF2026

2015-2016

[A] NATIONAL SALES SYNDICATE

ITA 2066/%0Lf2026

2018-19

[A] NALINI SURESHCHANDRA DAFTARY

ITA 2133/R0OLS2026

2019-2020

[A] RRDS EDUCATION EXPRESS

r s

ty R
14-Aug-2026,




INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF SMC BENCH FOR 20-AUGUST-2026 (THURSDAY)

BEFORE HON'BLE YOGESH KUMAR US, JUDICIAL MEMBER
AND HON'BLE GOPALAN GURUSAMY, ACCOUNTANT MEMBER

IN COURT ROOM 4

GOOGLE MEETING ID : WUJ-UMEQ-TBB, TIME : 10:30 AM.

Assmt. Assessee Name

Srl | Appeal Number Vear

Remarks

1 | ITA 2932/K01/2025 | 2015-2016 | [A] SUMITRA DEVI BANKA

2 | ITA 502/K0L/2026 | 2012-2013 | [A] ALCHROME CHEMICAL INDUSTRIES

3 | ITA 1311/KOL/2026 | 2021-2022 | [A] SHRI PARTHA PRATIM CHOWDHURY

4 | ITA 1544/K0L/2026 | 2012-2013 | [A] APNAPAN VINIYOG PRIVATE LIMITED

5 | ITA 1999/K0L/2026 | 2017-18 |[A] CHEVIOT DEVCON PVT LTD

6 | TTA 2165/KOL/2026 | 2024-25 |[A] PUJA KUMARI SINGH

7 | ITA 2326/K0L/2026 | 2020-2021 |[A] SHRI AMAL DAS

8 |ITA 2327/K0LJ2026 | 2021-2022 | [A] SHRI AMAL DAS

9 | ITA 2328/KOL/2026 | 2020-2021 | [A] KIRITI BHUSAN MANDAL

10 | ITA 2329/K0L/2026 | 2021-2022 | [A] KIRITI BHUSAN MANDAL

11 | ITA 2345/K0L/2026 | 2021-2022 | [A] SMT. RUBY SAHA

12 | ITA 2444/<0L/2026 | 2021-2022 | [A] ANUPAM THAKUR

13 | TTA 2445/K0L/2026 | 2021-2022 | [A] SALIL PODDAR

14 | ITA 2509/K0L/2026 | 2021-2022 |[A] SHASHWATI DUTTA

Mﬁﬁ;

14-Aug-2026)




INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF
THIRD MEMBER MATTERS,
PART HEARD MATTERS,
STAY APPLICATIONS
AND EARLY HEARING PETITIONS

FOR 18-AUGUST-2026 (TUESDAY)

BEFORE SHRI DUVVURU RL REDDY, VICE PRESIDENT

THIRD MEMBER MATTERS
Court Room 1
Google meeting id- gng-ecrb-zsa
Appeal Number ,riunrt Aszessoe Bench Ihmarhi
BMA| 14 [ KoL | 2024 [ 201 | (4] JITESH KUMAR BANTHIA B
=1
BMA | 15 | KOL |2024| 39°%" [[A] SURESH KUMAR BANTHIA 8 |
BMA| 1 | KOL | 2025 2%& [D] SURESH KUMAR BANTHIA B !
|
!
BvA| 2 | koL |2025( 2515 (D] JrTESH KUMAR BANTHIA (EFILING) B
co | 39 | koL |2025| 2928 () SURESH KUMAR BANTHIA B
2018- ]
co | 40 [ KoL [2025] T8 |[A] JITESH KUMAR BANTHIA B
ITA | 238 | koL | 2025 0L |(a] SR1 SOURABH KUMAR ROY D

Deputy Registrar
14-Aug-2026




INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF
THIRD MEMBER MATTERS,
PART HEARD MATTERS,
CONSOLIDATION PETITIONS,
SPECIAL CONSTITUTION,
STAY APPLICATIONS,
MISCELLANEOUS APPLICATIONS
AND EARLY HEARING PETITIONS

FOR 19-AUGUST-2026 (WEDNESDAY)

BEFORE SHRI GEORGE MATHAN, JUDICIAL MEMBER
AND SHRI LAXMI PRASAD SAHU, ACCOUNTANT MEMBER

SPECIAL CONSTITUTION MATTERS (GOOGLE MEETING 1D: RON-RRQO-ANT)

COURT ROOM 2
Srl Appeal Number "‘:,‘:;‘:'m Bench | Remarks
2012- No further
1 | 1Ta |1218] Ko | 2017| #9L%" |(A] ITC LIMITED (NO FURTHER ADJOURNMENT) €' | imment
2 | A |1224] koL | 2017| 20 |1o) rrc umiTeD C I
3 | ma| 32 | koL |2018] %9 |fa) rrc LimmmeD e n
4 | Ima | 1553| kot | 2018 2“1?’ [A] 1T C LIMITED c n
2013
5 | ma | 214 | koL |2018| 29 [o] mss. rrc ummeD c i
6 | 1A f1873) koL 2018| 0% |(p] wys. e umiTeD c 1
2015-
7 | TTA | 1254) KOL | 2019| “ > |[A] 1T C LIMITED C h
8 | ma |1s62| koL [2019] 215 (o) rre LmrTeD ¢ i
9 | 1ma | 193 | koL | 2019 1”]15"' [A] /S LINDE INDIA LTD, €
2013- [[A] M/S. LINDE INDIA LIMITED (FORMERLY BOC INDIA :
10 | ma | 82 |xou [2008| 253 (LB ¢
11 | A (2521 kou | 2019 2915 |1a) w/s LinoE INDIA LTD. C
12 | M | 229 | koL {2021| *T. [A] M/S LINDE INDIA LIMITED (FORMERLY BOC INDIA LIMITED | €
13 | ma | 1195( KoL | 2024 21%22“{ [A] PRIYABRATA SHARMA ¢
1
14 | ITA 1477 KOL | 2024| 301" |A] MAYFAIR VILLA PRIVATE LIMITED c i
§
15 | 1A | 2239 koL [2024| #3% (D] LEGENDARY GEMS PRIVATE LIMITED c '[
16 | ITA | 2404 | KoL | 2024 i%‘l-'g [A] LALIT KUMAR TULSHYAN c F

Deputy Registrar
14-Aug-2026




